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(c)  So far as the Press tekgratn is 
concerned, the question of refund docs 
not arise as the telegram had not been 
paid for and was not despatched. Re
garding the private telegram, the 
sender was duly informed of non-trans
mission and it is presumed he had ob
tained the refund.

n ustrial Disputes

1819. Dr. Natabar Pandey: Will 
the Minister of Labour be pleased to 
state :

(a) the number of industrial dispu
tes recorded and settled. Industry-wise 
during the years 1953-54, 1954-55 and 
1955-56 ; and

(b) the number of disputes settled 
at the level of (i) Conciliation Offi
cers, (ii) Regional. Labour Commis
sioner, and (iii) the Chief  Labour 
Commissioner?

The Deputy Minister of Labour 
<Shri Abid Ali): (a) and (b).  Two 
statements giving the required infor
mation, in so far as the Central Gov
ernment is concerned, are  attached. 
[See Appendix XI, annexure  No.
61]

obile ost ffi es

1820. Shrl Balakrisiuian: Will  the 
Minister of Communications be pleas
ed to state the number of Mobile 
Post Offices which are in operation 
in Madras State at present?

The Minister in the Ministry ot 
Communications (Shri Ra{ Bahadur):
One.

ailway ime ables

1821. Shri Ram Krishan: Will the 
Minister of Railways be pleased to 
state :

(a) the total number of suggestions 
received from  Members of Parlia
ment for their incorporation in the 
Time-Tables of the various Railways 
coming into force from the 1st April,
1956, Railway-wise; and

(b) the number of such proposals 
which were actually incorporated in 
the  above-mentioned  Time-Tables. 
Railway-wise?

The Deputy Ministn of Railways 
and Transport (Shri Ahigesan): (a)

(b)
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iners’ Quarters at huli

1822. Shri T. B. Vittal Rao: WUl
the Minister of Railways be pleased 
to state;

(a) whether the Railway Board is 
contemplating to purchase the quar
ters at Bhuli built for miners by the 
Coal Mines Labour Welfare Fund 
Organisation ; and

(b) if so, the number of quarters 
likely to be taken up?

The Deputy Minister of Railways 
and Transport (9iri Aiagesan): (a)
No, Sir.

(b)  Does not arise.
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